419 Demands forGrants (Gen.),

SHRIJAGAT VIR SINGHDRONA (Kanpur)
: Thefollowing items may please beincludedin
thenextweek's agenda.

1. Needtofind outasolutiontothe prob-
lems facedby labourers andto remove
unemployment being created By the
closure of textile mills and other big
industrialunits, One afterthe otherinthe
industrial city of Kanpur in Uttar Predesh.

12.28hrs.
[English)

DEMANDS FOR GRANTS (GENERAL),
1996—84

MINISTRY CFAGRICULTURE
MR. SPEAKER: The House will now take
updiscussionand votingon Demand Nos. ito4

relating to the Ministry of Agriculture.

Hon. Members presentinthe House whose
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cut motions to the Demands for Grants have
been circulated may, if they desire to move their
cut motion, send slips to the Table within 15
minutes indicating the serial numbers ofthe cut
motions they would like to move. Those cut
motions only willbe treated as moved.

A list showing the serial numbers of cut
motions moved will be put up on the Notice
Boardshortly. Incase any Member finds any
discrepancy inthe list, he may kindly bring it to
the notice of the Officer at the Table without
delay.

Motion Moved

“Thatthe respective sums notexceeding
the amounts on Revenue Account and Capital
Accountshownin the fourth columnifthe Order
Paperbe granted to the President, out of the
Consolidated Fund of India, to complete the
sums necessary to defray the charges that will
come in course of payment during the year
ending the 31stday ofMarch, 1994, inrespect
oftheheads of demands enteredinthe second
column thereof against Demand Nos. 1to 4
relating to the Ministry of Agriculture”.

Demands for Grants- 1993-94 in respect of the Ministry of Agriculture submitted to the

vote of Lok Sabha
No. of Name of Amountof Demand for AmountofDemand
Demand Demand Grants on Account voted for Grants submitted
bythe House on30thMarch, 1993  tothe vote of the House
RevenueRs. CapitalRs. Revenue Rs. Capital Rs.
1 2 4
Ministry of Argriculture

1 Agriculture 213,93,00,000 2,26,00,000 1113,37,00,000 12,49,00,000

2 Other Servicesof Dept
of Agri. & Cooperation

3 Departmentof Agri.
Researchand
Education 71,67,00,000

4 Department of Animal

Husbandary & Dairying  61.46,00,000 29,10,00,000

36,21,00,000 34,35.00,000

188,48,00,000 171,72,00,000

—  358,33,00,000 —

307,56,00,000 145,52,00,000
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MR.SPEAKER : Before | requestthe hon.
Member ShriRajveer Singhto initiate the de-
bate, | would like to bring to the notice of the
House thatthe Agriculture Ministerwas expect-
ing thatthis Demandwouldcome upfordiscus-
siononMonday. He hadsome special program
to attend and he sought my permission and |
have given the permission. The State Minister
will be sitting here andtakingnotes. And | hope
thatthe written statement willbe made available
tothe Minister and he willgo through that.

SHRIJTENDRANATH DAS (Jalpaiguri)
:Ibegtomove :—

“Thatthe demandunderthe Head Agricul-
turebereducedtoRe. 1."

/Failure to reject Double proposals which
suggestremoval of subsidies andsuppornt prices
for agricultural produce. /(39)

{Failure to provide more funds forimple-
menting crop Insurance Scheme. /(40)

“Thatthe demandunderthe Head Agricul-
ture be reduced by Rs. 100.”

/Needtoprovide fertiizerfree of costtothe
smail. marginal and poor farmers. / (65)

/Needtoproduce more oilseeds. /(66)

‘Needtoprovide pensiontoold farmers. /
(67)
{Needtoprovide fundsiorfreeandmodem

medical ireatmentto poor farmers. / (68)

“Thatthe demandunderthe Head Depan-
mentof Agriculture Research and Educationbe
reducedbyRs. 100"

/Needto establish a Palm Oil Research
Centre at JalpaiguriinWest Bengal/ (83)

‘Thatthe demandunderthe Head Depart-
mentof Animal Husbandry and Daring be re-
ducedbyRs. 100."

/Needto provide more funds forthe devel-
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opment of animalhusbandry./ (88)

“Thatthe demand underthe Head Agricul-
turebe ReducedtoRe. 1.

/ Failure to supply seeds to farmers in
scheduledtime./105)

/Failure to declare supportprice of jute in
duetime./(106)

/Failure to supply fertilizer to farmers at
cheaprates..(107)

/Failure to protect farmer from very low
price of their agricultural products./

(108)

“Thatthe demandunderthe Head Agricul-
turebe reducedby Rs. 100."

/Needtoincreasethe support price ofjute.
H(111)

/Needto supplyfertilisers tofarmersfree
of cost. /{112)

/Needtoprotectthesmailfarmers frombeg
landlords./(113)

/ Needto declare the support price of jute
beforethe raw jute comesinthe raw jute market.
(114)

{Needtointroduce old—agefarmers pen-
sion./(115)

SHRISAIFUDDIN CHOUDHURY (Katwa)
:Ibegtomove:—

“Thatthe demandunderthe Head Agricul-
ture be reducedtoRe. 1.” ’

/ Failuretotake effective steps to prevent
possible haimful effects of Dunkel proposals on

Indian Agriculture. (43)

/Failuretoguarantee remunerative prices
tothe fammersfortheir agriculturalproduce. /(59)
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SHRIBASUDEBACHARIA (Bankura} |
begtomove:—

*“Thatthe demand underthe Head Agnicuk-
turebereducedtoRe. 1.

/Failuretoundertake ‘LabtoLand’ scheme.
/(60)

/ Failure to declare support price for raw
jute./(61)

! Failure to reject Kunkel proposals which
suggest removal of subsidier. on inputs and
supportprices for agricuttural prog*ce. / (62)

/Failuretoprovide okd—agepension tothe
agedfarmers./(63) '

fF ailure to attain self — sufficiency in food
grains and oil seeds production./(64)

“Thatthe dermands underthe Head depan-
ment of Agriculture research and education be
reducedtoRe. 1.

~ iFailureto setupKrishiVigyan Kendras at
al! districts of the country . /(80)

fFailure satup Beteiieaf Research Centre
inWestBengal./(81)

“That the demand under the Head Agricul-
tureberecucedtoRe. 1.

/Failureto provice subsidy on fertilizer to
the poorandmarginal farmers. %" *7)
SHRI SOMANATH CH# TTERJEE

(Bolpur) : | begto move :—

“That the demandunder the Head Agricul-
- ture be reduced by Rs. 100.”

/Needto protect the indigenous industry

manutacturing agricultural implements and
equipment's including tractors from unfair com-
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petition from imported machinery and
equipments. (79)

demand under the Head Agncud-ture be
reduced to Re. 1.

/Faiureto grant adequate relief to
victims of drought andfamine conditions in
Bihar, Orissa and other States./ (96)

“Thatthe demandunderthe Head
Agricul-ture be reduced by Rs. 100"

/Needtostrengthen the nationalizedbank-
ing systemandparticularty NABARD toextend
faciities for agricultural credit to the small
and margmalfarmers. /(97)

SHRI SATYAPAL SINGH
YADAVI(Shahjahanpur): |begtomove .—

“Thatthe demandunderthe Head Agricul-
turebe reducedtcRe. 1.

[ Failure to give adequate remunerative
pricestothefarmersfcrtheirproduce./(94)

/Failuseto censurecropingurance scheme
throughoutthe country. /{35)

“Thatthe demandunderthe Head Agricul-
turebe reducedtoRe. 1.

{Failure to supply fertilizers to small and
marginalfarmers at subsidised rates. / (110}

SHRIVISHWANATHSHASTRI(Gazipur)
:Ibegto move:— d

“Thatthe demandunderthe head Agricul-
turebereducedbyRs. 100".

/Needto p-:rotect the indigenousindustries
manufacturing agricultural impiements and
equipment sincludingtractorsfromunfaircom-
petition fromimportedmachinery and equip-
ments./(98) .
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SHRI YAIMA SINGH YUMNAM
(linneranipur): ibegtomove:

“Thatthe demand underthe Head Agricul-
turalbe reduced by Rs. 100.”

/Needto give incentives to grow more variety
of Chakhao, sweetsmetlingblack rice’ andto
exportitin large quantity. /(101)

-SHRI PURNA CHANDRA MALIK
(Durgapurpur) : Ibegtomove .—

“That the demand under the Head Agricul-
ture be reducedtoRe. 1.

/ Failure to set up Knishi Vigyan Kendra in the
distnict of barddhaman of West Bengal. (102}

/ Failureto givefertiliser subsidy tosmall and
marginal tarmers. /(109)

~ SHRINRIMAL KANTICHATTERJEE (Durrv
dumj: | begtomove:—

“Thatthe demandunde! the Head Agricul-
ture be reducedtoRe. 1.”

/ Failure to increase productivity in agricui-
ture through adequate land reforms. /{103)

/ Failure to provide for adequate growth in
agriculture in the Eastern Part of the country. /
(104)

SHRI SIVAJI PATNAIK (Bhubaneswar): |
begtomove —

“That the demandunder the Head Agricui-
ture be reducedtoRe. 1.

/Failure to give minimum support price tothe
sugarcane growers. /(118)

/Failure to ensure a minimumsupport prce
to paddy growers./(119)

/ Failureto procure paddy atthe harvesting
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timer therehy forcingthe peasantstosaleata

lowerrate./(120)

/ Failure to extend necessary help to the
drought affected people of Orissa and Bihar. /
(121)

“Thatthe demand under the HeadDepart-
ment of Agriculture Research and educationbe
reducedby Rs. 100.”

/Needto establish Krishi Vigyan Kendras at
khuda and Nayagarhin Orissa.

/ Need tc establish an agricultural Imple-
ments Trainning Centre forwomenat Khundra.
/(123) . :

/Needto establishan Institute for sugarcane
growers toimpart scientific knowledge tothem.
/(124)

/Needto establish an institute forthe study
ot Socio—Economic and geographic reasons
fornaturai calamity andits remedy at sambalpur
inOnssa. /(125)

/ Need to establish a Fishermen Training
Centre atBhusandapurnear Chalk Lake, Onssa /
(12€)

/Needtoestablish atraining centre forjute
growers at pattamundies Qrissa. /{ 127)

SHRIBRAJA KISHORE TRIPATHY {Pun):
Ibeg tomove:—

“Thatthe demand underthe Head Agricul-
turebereducedtoRe. 1.

[Failure to provide subsidy onfertilizertothe
poor andmarginal farmers /(130)

/Failureto give minimum support pricetothe
sugarcane growers. /(131)

{Failure to ensure a minimum support price
to paddy growers. /(132)
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/ Failure to procure paddy at the time of
harvesting. thereby forcingthe peasants to sold
atalower price./(13/4)

/ Failure of extend necessary help to the
drought affected people of Orissa, Bihar and
Madhya Pradesh. /(134)

“Thatthe demand underthe head Depart-
ment of Agricultural and Research and Educa-
tionbe reducedbyRs. 100."

/Needtoestablish Krishi Vigyan Kendras
at Bramhagiri Pipli and Ranapur in Crissa. /
(137)

/Needto establish an Agricultural Imple-
ments Training Centre for women at Puri in
Orissa./(138)

/NeedtoestablishanInstitute forsugarcane
growers to impact scientific knowledge at
nayagarhinOrissa./(139)

/Needtoestablish an Institute tor the study
of scocio—economic and geographic reasons
fornatural calamity and its remedy in Orissa. /
(140)

/Needto establish a fisherman Training
Centre atPuriin Orissa./(141)

/Needtoestablishatrainingcentreferihe
jute growers atKendrapadain Orissa./(142)

MR. SPEAKER : Shri Rajveer Singh to
speak.

[ Translation)

SHRI RAJVEER SINGH (Aonla) Mr.
speaker, Sir, I thank you forallowing me tostart
the discussion.

The Congress Government has always
adopted such an agricultural policy which has
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always been unfavorabletothe farmers. Under
this policy, the farmers and the agriculture has
totally been neglectedandsince the formation of
Governmentunderthe leadership of ShriP.V.
Narsimha Raothe exploitation of farmers and
agriculturallabourers hasincreased. Their con-
dition has worsened. Theyhave been burdened
by three things. On one hand, the prices of
agricultural input such as. fertilisers seeds,
electricity, water. pesticides and agricultural
equipments have soaredandon the otherhand,
they are not getting remunerative price on the
capitalthey have invested as agricultural pro-
duction cost. Besides these. natural calamities
like hailstorm, frost. crop diseases and drought
etc. have aiso affectedthe farmers resultingin
financialloss tothem. This has totally broken
their back. A horrible situation of drought and
hungerhas occurredin alarge part of the coun-
try. Notonly this, but the prices of several crops
have dropped. The price of tobacco has fallen
from Rs.38toRs. 12. Thereisthefallof Rs. 1600
inthe prices of cotton and the worst affectedis
paddy lastyear. the Basmati paddy was sold at
Rs.1500/- perquintal and thisyear it wassold at
suchlowrates as Rs. 350/- Rs. 400/- and Rs.
500/- perquintal. Then farmers have incurred
heavy financialloss due’to this reason. Simi-
larly prices of wheat, Till and block mustard
havealsofalien.

12.33hrs
(MR.DEPUTY SPEAKER inthe chair)

Mr. Deputy Speaker. Sir, thereisabanon
transporting agricultural produce fromone part
to other part of the country. During the last
session, the hon. Minister had announcedthat
thisbanwill belifted, butithas hotbeen donetill
now. the farmers are unable totake their produce
to any part of the country. As a result of total
neglecttowards agriculture, the allocation given
tothis field has decreased from 4.2 percentto
3.6 per cent n the annual plan outlay. For
agriculture andco—operatives aprovisionof Rs.
3221.9croreswas madeinthe 1992—93 Gen-
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eral Budget, butinthe 1993—94 budgetonly Rs.
1715.9crores have been provided. The alloca-
tionfor National Bankfor Agriculture and Rural
Developmentis goingdownin every annualplan
incomparisontothe annual planof 1992—93.
- similarly. only 6 per cent amount has been
provided for loans and electricity. There has
been noconsiderableincrease initinthe last
year. This step of the government is totally
unjustified towardsthe farmers and agriculture.
The continuos decrease in the ground water
level is also a matter of grave concern. Ever
Since the Congress Party has come to power,
there hasbeen 10 percent difference between
the estimated capacity and actual utilisation of
irrigation potential. If this gap hadbeenfilled, it
would have increased the food grain production.
Notonly ourcountry would have become seli—
reliant infood grains, butitwould have beenalso
able to export then. Several big projects are
layingpendingandnear about 70 percentofland
is deprived ofirrigation. Same is the condition
offorestareas also. Whereverthere are Con-
gress Govemments, they have grossly violated
theinterests offarmers. The network of multina-
tionalcompanies are spreadinginourcountry,
which willcreate problems for the farmers. Their
interests are being mortgaged in the hands of
foreign powers. Duetothis reason, the country
is becoming dependent on others and it can
jeopardise our political and social freedom.

Mr. Deputy Speaker, Siritis badluckthat
ourfarmersare notorganisedtoday. Buttheday,
they become organisedthey can revolt. Since
the time this congress Governmenthas been
formed, itis not even ready to accept rightful
demands. Unless such activities as sabotage,
economicblockade and gheraoare adopted, the

' Governmentis not able tounderstandthe prob-

lem. So, | would like to the Govemment through -

you not to create so much problems for the
farmers thatthey are compeliedtorevoit. They
are already in much distress today and by
bringing multinational companies inthis area
youareaddinginsulttoinjury. This has made the
situation very pitiable.
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Mr. Deputy Speaker, Sir, my party and
myself totally oppose the Dunkel Proposals. It
is very regretfulthat this proposal has caused
infighting among the cabinet members also.
One of your Minister says that export of our
country will increase with the acceptance of
Dunkel proposals and another Minister says
that such acceptance will destroy ourcountry.
Sothereisdifference of opinioninthe cabinet
also. One Minister is opposing while another
Minister is supporting the Dunkel Proposals.
When thereis so much differences of opinionin
the cabinetitself, whatrightthey havetoremain
inGovernment? One of the two Ministers should
go. the Minister who is opposing his
Government's policy should resign. Ifthe Gov-
ernmentis ready to accept the Dunkel Propos-
als, Shridakhar shouldresign andifthe Govemn-
mentis notacceptingthe proposals, Shripranab
Mukherjee shouldresign, ashe was praisingthe
proposals. One hasto go. This should be de-
cided. Whenthe farmers resortto agitation for
theirdemands, the entire Govermmentwill have
toresign.

Mr. Deputy Speaker, Sir, our country is
severely affected by droughtat present. Orissa,
Bihar, Maharashtra and eastern part of Uttar
Predesh are affectedby drought, but our Central
Govermmentdecides everythingin a hi—fiman-
ner. The Prime Minister surveys astatefor once
andgives Rs. 10crore, Rs. 20 crore orRs. 50
crore. Then he goestoanotherstate. Suchhi—
fi manner cannot solve the problem. There
should beapermanent solution. Even afterthe
45years ofindependence, the Govemmenthas
notbeen ableto control drought. Maximumrain
wateris wasted and there is no storage facility.
How this will go on? This is an anti—farmer
Govemment.

Mr. Deputy Speaker, Sir, Andhra Pradesh
is also severely affected by drought and the
situation has come to such a pass that the
farmersand agricultural labourers are forcedto
killtheirown children. A child was killed by his
mothher. I can tell his name. Neither there is
fodder nor waterforthe cattfe. They are alsoin
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Mr., Deputy Speaker, Sir, Rtisjustopposite
in Kamantaka. ltis affectedbyfioods, which has
causedalot of damage. Onone hand, thereis
devastation due to heavy rains, on the other
hand, thereis sufferingsduetodrought.

When| was asmallboy, |hadheard astory
fromone of my elders. Hetold thatwhen the ruler
of any country is wrong—deer and comupt, the
country hasto face drought. Some where there
is heavy rains, drought, lands sliding or kilings.
It appears to me that the ruler, who is at the
center, is atrocious, comupt and wrong—deer
and that is why the people of this country are
facing so much problems.... Inferruptions) We
havetodo penance fortheirsins.... infermuptions)
When | say the truth, our Congressfriends are
greatlyhurt

This is happening only because of you.
Even after the 45 years of independence, the

Govemment has not prepared an agriculture

policy. Theindustrial policy was formedin 1956,
ence over the Government. But | want to talk
about the distress of the farmer. No such agricut-
nmpolncyfawmgmmdumm
has beenformed tlinow.. Neither
ourl‘nam&ssﬂmmeHmmrimmlom
proceedings and after that they say that agricul-
ture policy has been formed. it it has been
formed, give the detai ... inferruptions). It is true
thatif we come to power, we will prepare allthe
policies including agriculture policy, pull out the
country from all the crisis and will make ita
dignified ¢ountry in the world. When you are
saying this yourself, are you waiting for usto
cometopower? ... Interruptions)

Inthe absence of agriculture policy, only
180 million tonnes of food grains has been
produced in our country this year, after thattoo
putingin a lot of efforts. We have no policy to
increase the production. in the coming 6—7
years and by the year 2000, this country will need
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200to 220 miltion tonnes of foadgrains.

| have read the draft of the agriculture
policy. | do not think that the hon. minister of
Agricutture has paid any attention towards this
problem. | woukd like to submit that this agricul-
ture policy is unfavorable to the farmers. No
facilities are being providedto them and agricul-
tural inputs are being made costiulr. in this way,
injustice s being donetothem. Such anagricul-
ture policy should be formed, which favors the
interests of the fammers and the country. 80 per
centpopulation of this country are cultivators
andthe Govemment shouldthink about them. Of
this is not done, then 80 per cent population will
resort to agitation, as | havesaid eariier aiso. *

i such situation arises, itwill not be proper
for the country. we will be on the verge of
starvation. Theérewillbe allground scarcity. | will
refer to famine later on. | have just now dis-
cussed about drought and flood. How long will
wecontinue to dependon natura? | had alsc said
earfier that our ancestors had brought rivers
eventoutiise the water of those rivers properly
evenafier45years of ndependence. When flood
comesthe water goes wasteintothe sea. some-
times aQo, a scheme presented by Shri K .L
Rao, the hon. ex—Minister of Irrigation, it was
mentioned therein that the Ganga shoutd be.
linked with Godawni and a water grid be setup.
Itwas a good scheme. The Government pro-
vides financial assistance of hundreds of crores
of rupees to meet the crisis of drought and flood
every year. Thatamountis disbursedtoo. Can
amuiti—purpose scheme not be formulated by
the Govemment? The Govemment should set
up the water grid and get it operated. Of it is
operated, it will prove a remarkable source of
eradicatingunemployment. Lakis and crores of
iabourers will get employment in this project.

Mr., Deputy Speaker, Sir, about 78 lakh
heactare of laned in Rajasthan, S9lakh hectare in
Msaharashira, 25 lakhhectareinMadhya Pradesh
and more than 8lakh hectare oflandin Kamataka
have beenaffectedby drought. Shortage of water
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inmany areas of Gujaratis being experienced.
The Government of Maharashtrarequestedthe
Central Governmentto provide Rs. 790 crore as
drought relief but | feei that it has ncl been
accededto. Whatis the reasor: behind drought?
llivein the village andrealise its problems. The
rivers have been flowing for the last hunders of
years. Floodcomesinthere rivers. What isthe
cause behindit. Hasitbeen worked out? The
Minister of Environment and Forestsis present
here. He repeatedly gives directions that trees
should notbe cut; but deforestation is beingdone
constantly. the mountains have become naked.
Plantation of new trees is notbeing done. With
the result, when trees are cut, more soil sub-
mergesin the river with flow of wateras thereis
nomeans of retaining the soil. Itcauses accu-
mulation of siltinthe river. As aresult, the river
end becomes shallow. If it rains a bit or flood
comes, thewater flows in the fields and houses
and nuins the property andlife. | hopethathe will
notdosobecauseitis beyondhis power. Tosave
the biflions of rupees of the country from wast-
age, big and small rivers should be desilted.
Desilting will provide employment to the poor
and give reliet from flood also. We will get rid of
flood forever. The silt removed from riverbed
canbe usedtor other purposes. The water will
notbe wasted here andthere. itis an ambitious
plan. f itis introduced, the Govemment will not
have to donate bilions of rupeesin the name of
financial assistance time and again. |don'twant
to mention the name of any State. Some states
always remain interested only in getting relief
funds either in the name of flood orinthe name

of drought. It has made them inefficient and:

inactive and they don'twantto doany work._ fyou
introduce a goodscheme, people willgetem-
ployment anditwill pave the way of prosperity
forthe nation. | would like thatthe Govemment
should ponder overmy suggestion seriously.

Lastyearwhenthere was hailstorm atthe
time of Holifestivalthe hon. Prime Minister had
saidin the House that this time Rabi cropwas
good. Inresponse to his comments. itold that
was heard that he was a big farmer and had
maximum land holdings. We readinnewspa-

pers that his land is being covered ceiling.
Someonecallsitalandscandal. Someonedays
that some thousand acre of landis under the
possession of the Prime Minister. | don’tknow
aboutit. Butit appears tc me that the Prime
Ministerdoes notknow anything aboutthefarm-
ers. After Holiwhen |saw red clouds inthe sky
with thunder | remarkedin this very House that
there was likelihood of hailstorm and rains and
thappenedso., CropsinMaharashtra, M.P.and
U.P. were hit by hailstorms and frost. 136
villages of iwo districts were ruined nM.P.
has caused loss to Dataganjin Badaun district
and Binaural Legislative Assembly area. It
destroyedthecrops. Asaresult ofitthe people
are onthe verge of starvation. The Minister of
Agriculture has assured us in this House that the
Govemmentwillprovide assistance tothem. |
would iketosaythat ameageramountof Rs. 200
or Rs. 2500r Rs. 500 asfinancial assistance to
the victims will not serve their purpose. How-
ever even the same amount wgs not give to
them. |dontinowwhich committee will decide
it. Hailstogm and frost hitthe fate of farmers.,
There is no yardstick for giving assistance to
them. l{thereis aloss of 10 quintal or 1 quintal
or 100quintals, Rs.250/- is given as assistance.
The Govemment should lay down sore norms
forit.

There is one remedy. Though | criticiseit
but give some constructive suggestions too. if
youdo not agree to my suggestions. Thenyou
will be looser. Tometthe crisis of hailstorms,
frost and natural calamities why the crop insur-
ance scheme is not being introduced. The
Govemment has introduced collective crop
insurance scheme. Incase of individual loss,
the farmer does not get anything. Until and
unless the entire willage comes under loss, an
individual's loss is not considered . The Gov-
emmentsays aninterestingthing. if amotoris
damaged in your city, it cannot be claimed
unless all the motors of entire city are not
damaged. Is itany rule beingfollowed in General
Insurance? Dces itapply inthe case of motor
vehicle insurance? inthecase of motorvehicle
nsurance, i a window s damaged, itiscompen-
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sated andif the entire vehicle is theft. fullinsur-
anceisgiven. Butinthe case of cropinsurance,
no claim will be paid unless the entire village
sufferstheloss. Thatis why | would liketosay
that individual crop insurance scheme should
be introduced. The payment of his premium
shouldbemade fromlandrevenue. Becausethe
fanmeris illiterate. He does notknow the expiry
date of his premium. He does notknow asto
when he hastodeposit his premium. Thus, the
Central Government orthe State Government
should take the responsibility cf payment of his
premium. The Governmentshouldintroduce
individual crop insurance scheme andtakethe
land revenue as his premium.

Secondly, | wouldlike to highlightone thing
andlhavealready saiditearliertwo-threetimes.
The Govemmentspends billions of rupeeson
family planning. Slogans suchas ‘DoyaTeen
Bus' ‘HamDo-Hamare Do’ areraised. |support
family planning. Alongwith family planningwe
should introduce agricultural planning. Today
we are nothaving agricultural planning. | would
like to draw the attention of the Hon. State
Ministerin the Minister of Agriculture. Thatitis
tendencyofthe Indianfarmersthatthey growthe
same crop as.they consider it as profitable.
Whenwheatis produced, itis produced every-
where. Some days ago the price of Basmati
paddy was Rs.1500 per quintal. It tempted
farmersto grow paddy more andmore. When
the crop of paddy was reaped, its price went
downfortworeasons. The firstwas yourinef-
ficient policy. The Government banked on
transportation of wheat fromone statetoan-
other. The second reasonwas excessive pro-
duction. Ithascausedreason losstothefarmer.
The price of Basmatipaddy was Rs.350-500 per
quintalwhichwas soldatthe rate of Rs. 1500per
quintaleariier. Therefore, through you, lwould
like to urge uponthe Governmenttointroduce
agricultural planning. The planning of agricul-
ture can be done. The Government shouid
conduct a surveyinthisregard. The Govern-
ment has its won Machinery fromthe level ot
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Presidentof Indiato Chowkidarof Gram Sabha.
The Population of the countryis expectedtobe
80crore or90crore or 100 croreinfuture. How
much quantity of wheat, pulses, edible oil and
vegetabies would be requiedto feed this popu-
lation. On the analogy of feeding the future
population, should be decided as to how much
hectare of land should be cultivated forgrowing
wheat, paddy, sugarcane orother items. With-
out doing agricultural planning, the country,
consumersand farmers will not be benefited.
Thefarmersisalay man. He doesnotknowthe
tricks of the trade. Throughyou, |wouldliketa,
requestthatthe Govermment should consider it
seriously.

Now | wantto touch uponthe weak points
ofthe Govemment. ThisyearanamountofRs.
300 crores is outstanding against the Sugar
Mills of U.P. because the mills did not pay the
price of sugarcane to farmers. When our Gov-
ernment was there in U.P. and Shri Kalyan
Singhwasthe Chief Minister, | amtalking about
M.P. alone. | am not referring to Madhya
Pradesh and other States. My colleagues would
tell about it and provide necessary statistics
alsoaboutthem.

SHRI SYED MASUDAL HOSSAIN
(Murshidabad): Youwill speak about opium.

SHRIRAJVEER SINGH: No. No- I willnot
speak about opium. I know thatyouinagreat
needof opium.... (Interruptions)..... We areun-
deraspell ofintoxication of patriotism whereas
youunderinfluence of foreign countries.

SHRI BUTA SINGH (Jalore) : There is
more demand of opiuminU.P.

SHRIRAJVEER SINGH: Mr. Buta Singhiji,
you are anexperienced person, you would defi-
nitely taken ‘Bhang' when you were laying a
foundation stone. ‘Bhang’ was being offered
there.

SHRIBUTASINGH 1ambringingittoyour
knowledge. Whatareyoutalking. Why donot
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youfeel angry.

SHRIRAJVEERSINGH: No, No--iamnot
feelingangry.

Mr. Deputy Speaker, Sir,in 1991 itwasthe
Governmentef B.J.P.in U.P. and Shri Kalyan
Singhwasits Chiet Minister. Inthe beginningof
the season of sugarfactories hedeclaredthatno
sugarfactory willrununless arrears are paidto
thefarmers. Hehadnotallowed sugarfactories
to run. The Government of M.P. had shown
courage and the entire payment was made to
farmers. Fortheir Sugarcane, Only then, sugar
factories were allowedtorun. Fullpaymentwas
made. ShriKalyanSinghwouldprovedtobethe
first Chief Ministerin India who had sent Sugar
Mill owners to jail for not giving the price of
sugarcane tothefarmers. ’

SHRIPIUS TIRKEY (Alipurduars) : Heis
true to his name.

SHRIRAJVEER SINGH : Hehasworked
for the welfare of farmers. Forgive me-when
V.P. Singh was speaking at Ram Kola | had
asked thathe was habitual of taking Coca-Cola.
The agitation at Ram Kolawas notlaunchedby
farmers butby outsiders. The farmers did not
have any arrears with the mills in Ram Kola. ..
(Interruptions) Y ouhave mortgaged yourmind.
Therefore, youcannotunderstandit.

Mr. Deputy Speaker, Sir, morethanthree
hundredcrore rupees of farmers are outstanding
againstthe Sugarfactories. Butitisunfortunate
that this amount is outstanding against the
Government sugarfactories. The amountis not
outstanding againstthe private sugar mills. The
private sugar mills canbe serve warrantsifthey
fail to make payments. But can warrants be
served onthe hon. Minister of State orthe hon.
Minister or Agriculture.

13.00hrs

Canwarrantbe served on the Union Gov-
emment? Howcanthe arrears ofthefarmersbe

recovered fromthem? Thefarmersareinavery
miserablecondition. Theirarrears mustbe paid
tothem.

Sir, with regardto sugar ! wouldlike tomake
another submissionthat the Union Government
has formulated a policy of delicensing and is
also abolishing practice of issue licences.
Throughyou, i would like to ask as to why sugar
factories have not been delicensed? Today
farmers are heipless andthey haveto selltheir
sugarcanetoprivatecrushers. Fortowreasons
itisnotinourinterest. They donotgettheirprice
andthe sugarcane is crushed in private crush-
ers. It lower the production of sugar . The
average production is less, and resultsin the
ioss to the country. We can make sugar with
sugarcane, butifitiscrushed in private crusher
forthe same yield we would require two or three
times more quantity sugarcane. Thuswouldbe
anationalioss. |, therefore, urgeto delicense
sugar factories and modernise, cld factories
whose average capacity has deminished. New
Plants should be installed and it should be
ensuredthat nosugartactory having a capacity
of loss than 2500 tons shouid is setup.

Mr. Deputy Speaker. Sir, | cannot under-
standwhythe Central Govemmentshows step

* motherly treatment to Uttar pradesh. Mr. .

Deputy Speaker, Sir, through you | wouldlike to
submit thatif more sugarcaneis producedand
modemsugarmills are setup, we willnotmore
have toimportsugar. When sugar will notbe
importedthe Public Accounts Committee won't
havetowork veryhard. Ihavethe reportrefernng
toabigsugarimportscandal. Wheneversugar
istobe purchased orimportedthereis always
abigscandal. | would liketo point out that this
is the 45th Report of the Public Accounts Com-
mittee which states the Ministry of Food under-
tookan investigationinto atender on August23.
1989. ltisdisappointingtonotethat atacrucial
time when proposedwasbeing made justduring
the introduction ofthe telex machine wentout of
order and the investigation provedfutile. The
committee do not agree with the reply ot the
Ministry atall thatithad fixed or put the sealed
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locks to ensure that nobody meddies with the
message. Butwhen the sealwasbrokeninthe
morning of the 25th August, it was found that
paper role was missingin the night. The Com-
mittee are of the view thatit gives the indication
thatthe actionwas taken in a casualmanner if
notin evil manner...(Inferruptions) Whenever
import is made the bungling will take
place...(Interruptions) Itis the responsibility of
outotord. duringyourtenureonly. Thisisthe
reportand ! do not know more and | wouldlike to
quote the report givenbythe P.A.C. “The Com-
mittee are of the view that if the officers con-
cemed ofthe Ministry of Food hadtaken proper
precautions, the gigantic wasteful expenditure
inimportcould have beenaverted. The Commit-
tee strongly disapproves it and condemns the
Ministry of Foodfor not chaking out viable plan
and not making concrete efforts and for not
adopting an coordinated approach ontheissue
of import. The Committee would like to
emphasisethatinview of the gravity of the issue
a high level enquiry should be held through an
independent agency to fix the responsibility for
the delayed import or sugar and the financial
loss suffered asa result thereof”.

Mr. Deputy Speaker, Sir, | have quoted
fromthe report. Now the question is who made
the import? Why it s done by the State Sugar
Corporationandnotbythe State Trading Cormpo-
ration ? Why outsiders were invited? Why
tenders were invited fromindependent suppli-
ers? Al such kinds of bungling are there.
Whenever there hasbeen anyimgon, beitthe
importofwheat, ofthe Bofors guns, orthat ofthe
A_B.B. Engines, bunglings have been commit-
ted. Sometimes, it seems to me whether |
should callthis Government of my colleagues,
the congress Govemment or the Bungling Gov-
emment. There are bunglingeverywhere. How
many.J.P.C would besetup? The J.P.C. on
Security Scamis yettosubmit itsreport. Inthe
meantime new scandals are takingplace. Had
there been no need of import, there would not
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have been any scam and had there been no

scams the money of the tax payers would not
havebeenwasted.

Mr. Deputy Speaker, Sir, | would like to
demandthe Government to raise the Production
of sugarcane, provide facilities to farmers, pay
their arrears and delicense the sugar factories
sothat new sugarfactories maybe setup and
production of sugar may be increased in the
country.

Mr. Deputy Speaker, Sir, it was announced
thatwheatpurchasing centers would be opened
all over the country and wheat would be pur-
chasedfromthefammers atthe rate of Rs. 330 per
beenopened in more than half of the places and
where these have been openedthere areno
sacks atthose places. Atsome of the places
there are no weighing machine and at some
places where wheat has been purchased, the
cheques issued to farmers are not being
encashedbythe Banks, thereisnomoney. The
encashed. |would ke to state thatif fundsare
not available , why purchasing centres have
beenopened? fthe Governmentdidnothavethe
capability, why this drama was enacted. ltthe
farmerstake theirwheat tothe centre they do not
find any weighing machine efc., andthey harre
tocome back with their load on bullock carts to
their villages. At the place where wheat is
purchased, cheques are not enacted. Such.
irregularities are taking place in purchasing
centres. | want that the Govemment should
investigate into these issues and improve the
condition.

Mr. Deputy Speaker, Sir, the issue of cash
crop was raised here. Mentha Ferugreck is
produced inlarge quantityinour areai.e. Baredly,
Badaun, Rampur, Moradabad, Pilibhitetc. and
probably Farrukhabad district, Shri Salman
might be knowing about it. Atpresentneither
there s latestmachine available for its distilling,
nor its rate has been fixed. The farmer is
suffering. | wouldlike to ask the hon. Minister
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andthe officials of the Ministry of Agricultureto
collect information regarding the latest ma-
chinas which have reached even in Taiwan.
Fenue agree is very essential forthe country. it

. canbe exported andforeign exchange canbe
eamned. Itis usedir medicines also. ltisused
in preparing medicines like vicks and other
coughdrugs. Thelatest technique shouldbe
imported for this. The condition of farmers is
very miserable. There are scme more crops
like coriander Seed, Isabgol, Asgandh whose
exportcaneamforeign exchange. Butnoatten-
tionis being paidto thosecrops. Attentionneed
bepaidtoit. Todaythe grapes-cultivatorsarein
averybadcondition. Grapes are beingsoldat
the rate ¢f Rs. 3 per kilogram in Punjab and
Haryana, butifyou goto KrishiBhawan, youwill

- have tc purchase it at the rate of Rs.5 per
kilogram. Theconsumers are providedathigher
prices. The main reasonbehindthe deteriora-
tion of the economy of the country is that the
producers do notget remunerative price and
consumers havetopurchase it athigher price.
The middlemenmake money. Attentionhasto
be paidto this aspect

Therecenthailstorm and down pourshave
adversely affectedseveral crops. Justnowmy
hon. Colleague was talkingaboutopium. The
areaunder opium has diminished by 50to 80 per
cent. The cultivators won't get license for the
next year and they wouid be called thieves.

Opiumisthe source of Foreign Exchange eam-

ing . This too needs tobe considered.

" SHRISYEDMASUDAL HOSSAIN: lam
very much fond of the seeds of opium.

SHRIRAJVEERSINGH . The opiumseeds
and poppy sees are very much likedby people.
In Bengal its husk along with poppy seeds is
boiled with tea which causes intovication.

SHRISYEDMASUDALHOSSAIN: lhave
toldthatheisinterestedin opium-seeds whereas
laminterestedip poppy seeds.

SHRI RAJVEER SINGH : Mr. Deputy

Speaker, Sir, | would like to speak something
regardingfertilizer. It has become costliernow
adays. In 1950-51 its consumption was 0.69

" metrictonnewhichhas reached uptc 135 million

metrictonnein 1991-92. The useoffertilizerhas
gone up because the agricultural production has
increased. Our Government has withdrawn
subsidy onfertilizers under the pressure form
World Bank and Dunkel. The Government
throughout the world are providing subsidy in
their respective countries and America, who
has pressurized Indiatowithdraw subsidy, pro-
vides maximum subsidy to farmers inits own
country. The sad thing is that farmers in our
country donot get subsidy and fertilizer has
become costlier for them and ever it'is not
availableintherr-ark. Mr. Nitish hasraiseda
pointinthis House about adulteraticn of saltin
fertilizer, whichwas supported by me. | would
like to say that measures should be taken to
controlsuch adulteration. Grie rethodiorthis
may be that arrangements made for selling
fertilizers in5kg. or 10kg. seaiedpacks !think
that mini packs will not contain adulterated
fertilizers. Peopleinourcountry are very ciever,
they mark every packet with “Made in U.S. A"
andtheirU.S.A.maybe UllahasNagge: Today
the situation is somuch serious that adulterated
fertilizer is being sold in open market. This
adulteratedfertilizeris beingsold tofarmers not
at lower rates but higher rates. What would
happen this adulteratedfertilizer would render
thelandbarren. Fertilizer factories are being
closed downin India. The conditior isthat, in
1991 fertilizers worth Rs. 1721.35 crore were
importedandin 1992 they were imported ot the
value of Rs. 2266.21 crore which meansthat it
has registeredanincreaseof31.70percent. The
importis goinguptothe extent that our fertilizer

- factories are ontheothersin the country areon
. theverge of closur 2. This will increase unem-

ployment and import in the country. Has the
Government decided finally tohandover India
to Dunkel, thenthe situation will be quite miser-
able. The Govemmenthas nottakenthe matter
of fertilizer subsidy seriously and it has not-
restored subsidy. lfarmersdolot get fertilizers
atlower rates, the agricultural production will
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fall. Ithinkthe Govemmenthas aplantoreduce
agricultural production and then boost imports
and generation scandals. A serious thinking
shouldbe giventoit. The standingcommittee
onthe Ministry of Agriculture has suggestedthat
subsidy onfertilizersbe restoredandfertilizers
made availabletofarmers atlowerrates, other-
wise the situation will deteriorate further. While
concluding l wouldlike to say thatthere are no
irngation of facilities andthe Governmenthas
notincludedthe provision forsmallirrigationin
the current year's Budget. Does the Govern-
ment want the small tubewells that were in-
stalledforfarmers are notatallinstailed. There
is nomention of itinthe Demands.

There is rampantcorruption inimplemen-
tation ofschemes underJawahar Rozgar Yojana.
Suchcoerruptionshouldbe checked. He has said
that60 percentfunds should be spent onlabour
and40percent on equipments. Bricks areused
in laying brick lines villages. The brick line
costs rupees forty while labour charges are
rupees eighty. Forlaying eighty bricks rupees
eighty goestowards labourcharges and out of
which rupees 50 are grabbed by the officialin
connivancewithvillage head. Whodosobyway
ofvoucher lfthevillage head refugestoproduce
such voucher. he isdismissed. The Govern-
ment should chalk-out and implement such
schemesunderJawaharRozgar Yojanaas may
be utilizedproperly. Theretfore, the Government
should give arethinkingtoitbecause the imple-
mentation of such schemes leads tocorruption.
If an honest official produces correctvouchers,
heis warnedthat heis not neededthere. lam
submitting alithis. because the Ministerof Rural
Developmentis sitting here

Inmy constituency, student shad submit-
tedtheirtheseistol.B.R.1. institution. Surpris-
ingly the thesis were plagiarised and replaced
byanofficerthere. The boys wereluckyasthey
had the original sealed copy of the thesis with
them, otherwise they and their guides would
have to go to prison. And that officer was

APRIL 30,1993

1993-94 M/o Agriculture 444
promoted. Please look intoit also.

In Badam district, the Department of Agri-
culture had allocated funds to construct roads
and bridges under Dacoit Elimination on
Scheme. | had gone there recently and met
officials who told me that the roads and bridge
areready butthe approach roadtolink the road
with bridge has not been sanctioned by the
Ministry of Agriculture. Whenthe Government
has already spent crores or rupees on this
project.itis notallowingthe approachroadtobe
constructed by notreleasing a sum of rupees
forty-fifty lakh andthus the publicis not getting
any benefitotit. i praisethe agriculture Minister,
inwhosetenure this scheme was launchedbut
itshouldbe completed atthe earliest. Thefunds
allocatedfor such works under Dacoit Elimina-
tion Scheme in Badaun district should be uti-
lized properly.

| oppose allthese demands and make a
demand that ali the tacililies being provided to
industries should be given to agriculture also.
Farmers shouldbe given remunerative prices
for their produce in accordance with the cost
incurred and at the same time the increased
rates offertilizers, electricity, water, pesticides
and agricultural implements be reduced to
minimise the cost, Agricultural products should
be linked with the Price index. Small and
medium low-costirngation projects shouldbe
given priority and pending major irrigation
projects should be completed at the earliest.
Cropinsurance schemeshouldbeimplemented

“to provide compensation for damage causedto
cropsby naturaldisasters. Forassessingcrop
damage, each crop of eachfarmer shouldbe
madethebase. Banontransportation of food
grains should be lifted and the whole country
shouldbe treated as asingle zone forthe pur-
pose of foodgrains transportation. Properar-
rangement should be marie immediately for
fodderanddrinkingwaterinthedroughtafflicted
states. The Central Governmentshould provide
adequatefinancialassistance sothatlarge scale
reliefworks may be started to save peoplefrom
dyingofhunger. Lawmadecenturies agoshould
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be changedto increase the amount of relief.
Weavers shouldbe encourages. Dryfarming
should be promoted and researchinto this field
shouldbe conductedtoplantcropsinthe areas
which have noirrigation facility. Dunkel propos-
als shouldbe rejectedimmediately, otherwise
the country willbe ruined.

Mr. Deputy Speaker, Sir, withthese words
Iconclude. Inthank you alotforprovidingme

anopportunitytospeakand|thankall ofyouwho
have listenedtome.

[Engilish]

SHRIH.D. DEVEGOWDA (Hassan) : Mr.
Deputy Speaker, Sir, Iwouldlike to thank youfor
givingme an opportunity to speak onthisimpor-
tantsubject relatingto the farming community

This Governmentis goingtocomplete its

twoyearsinJune, 1993.

MR. DEPUTY SPEAKER : Mr.
Devegowda, youcancommence itafteriunch.
Now, the House stands adjoumedtc meetagain
at2.20P.M.

1321hrs

The Lok Sabhathen Adjourned for Lunch Till
Twenty minutes Past Fourteen ofthe Clock

1427 hrs.

The Lok Sabha re-Assembled after Lunch at
Twenty-Seven minutes Past Fourteen Clock

(MR.DEPUTY SPEAKER - in the Chair)
DEMANDS FORGRANTS (GENERAL)

1993-94-CONTD.
MINISTRY OF AGRICULTURE-CONTD.

[English)

MR. DEPUTY SPEAKER : Shri
*9
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SHRIH.D. DEVEGOWDA (Hassan): Mr.
Deputy Speaker, Sir, atthe outset, | would like
toexpress my heartfeltthanks toyouforhaving
given me an opportunity to participate in this
discussion onthe vitaldemandwhichisrelating
toagricultural sector.

Sir, this Government is goingtocomplete
43w cyears'termon 19thJune, 1993. Inthelast
two years, | am closely watching how this
Governmentis taking keeninterestto help this
unorganisedsector. Thisis one of the major
ruralsectorcomprising about 70 percentof the
population, butinallthe three budgets whichthey
have presentedbefore this House, lamsorryto
say, the Governmenthas not shown any keen
interest. Inthe first budget, we demanded the
Govemmenttoagree toconstitutea Committee
to gointo pricing policy of fertilizers. They have
agreed. Ultimately, a portion of the recommen-
dations of the Joint Parliamentary Committee
which suitedthe Govemmentwas accepted and
thefertilizer decontrol was done. Subsequently
whathad happened? Everyone of us knowthe
implication.

Now, | would like to again say how this
Government has taken a callous attitude to-
wardsthe farming community. Inthelastbudget
various concessions were given only to the
affluent sections of the society and notto the
farming community except a reduction of the
exciseduty onthetractors which are above 1800
cc andthe tractors which are below 1800cc have
notbeen touched. Ofcourse, the hon. Finance
Minister, while replying to the general discus-
sion on the budget. had said that the Prime
Ministeris consideringto give certain conces-
sions as far as the fertilizer prices are con-
cemed. Allofasudden, whatmade the Govem-
mentto reconsiderthe question of reducingthe
prices of fertilizer to give some concessions?
ltisbecause that all these friends who have got
various political ideclogies have shown theirbit
of mind and said that this time they are goingto
move a cut motion to seethat the Government
agreés toreduce the fertilizer prices. So, now,
atthis stage | would like to make an appealtoall
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sections of the House, imespective of the politi-
calparties, andto such of those Members who
are really interested in uplifting the farming
communityto forgetthe party alliance; letus not
think aboutthatforthe time being. Atthetimeof
voting you take your own stand. | am not
bothered. Buti know sincerely that everyone of
those ruling party Members who come form
ruralareas are also equally interestedto sethat
his farming community is given its proper due
share with these fees words | wouldonly appeal
to every one of the Members-senior and junior
Members -to bestow their thoughts notthat lam
the only person whois fighting the cause of the
farmers asthere are several leaders also. lonly
appealto their conscience inthis regard to see
thatinthesethree years' Budgets whatthey have
said and what they have done to the farming
community. ifitisnottothe extentrequired, then
yourevise your stand andsee thatthe pressure
is builtand it pressure is mounted against this
Govermment headed by ShriNarasimha Raoji
andseethatsome of the concessions are given
to fhe farmingcommunity.

While participating in this discussion on
the Demands for Grants of Ministry of Agricul-
ture, | would like to place my demands on behalf
of the farming community for the gbnsideration

of this House, and through this House forthe -

consideration of the Central Govemment- s0-
called ‘Central Government'.

My firstdemandis the establishmentol a
National Agricultural Developmental Financial
Bank at the National level and alsoin all taluqits
Branch officer. My second demands is the
creation of asingle-window agency for alitypes
of loans which are basically needed for the
farmers which should be given by one agency
thatis the National Agricultural Rural Bank that
is going to be established at the taluq level. My
third demands is providing a pass-book-cum-
creditcardtoeach farmers. My fourthdemand
isthat the bank creditin agricultural sector must
be enhancedfromthe present 15percemto30
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per cent. My fifth-demand is that the rate of
interest mustby 9 percentinsteadofthe 1510
18percent whichis nowchargedby the banks.

My sixth demand is that the agricuitural
trade policy must framed immediately. My
seventhdemandis regarding structural reforms
forthe agricultural sector which should be an-
nouncedimmediately. Myeighthdemandis that
electricity mustbe made asthefirstpriority in
theagricultural sector and alfthe imgation pumps
must be energised on atop pricrity basis. My
ninth demand s thatallvillages, imespective of
the population, must be provided with all - *~
weather roads before the end of the year 2000
AD. My tenth demand is that all underground
water -whereverthe geologists sayis available
-mustbe providedto the lands possessedbythe
Scheduled Castesand Scheduled Tribesbythe
endof 2000 AD with atime- bound programme
andthe expenditure ofthese schemes shouldbe
metby the grants giventothe Welfare Depari-
ment.

My eleventh demandis thatwhereverthe
underground wateris available - onthe recom-
mendations of the geologists - should be made
availabletothe lands possessedby the back-
wandclasses by 2000 AD. We have formulated
a scheme called ‘Ganga Kalyan scheme’ in
Kamataka andwe haveimplementedit., | have

* written letters tothe hon. Finance Ministerand

hon. Prime Minister. Butthey saidthatitis upto
the State Govemment. Can we notannounce it
as a national programme? | am only making
these passing remarks so far as these two
demands are concemed. ltcanbetreatedasa
national programme and seen that these

programmes are implemented for the welfare of
thebaciwarddlasses andthe ScheduledCastes.

My twelfth demandis thatwaiving ot loan
in the Agriculture Debt Reliet scheme upto
Rs. 10,000 which was announcedin 1990 and
this should be implemented without showing
and cooperative banks as a one -time conces-
sion. | do notwant thattheloan shoulkdbe waived
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everyyear,

Mythirteenth demandisthatthe Coffee Act
must be amended from compulsory pooling
system to optional pooling of coffee from the
coffee growers.

My fourteenth demandis that piped water
supplyfordrinking purposes shouldbe provided
toallvillages underNRWS and CRWS and mini
water supply schemes before 2000 AD.

My fifteenth demandis toremove alltypes
of duties, State taxes for all agriculturalimple-
ments including power tillers even upto 1800
¥.V. and also for pesticides.

16. Toreconsider the existingimport policy
of fertilizers which will destroy the domiestic
fertilizerfactory and ultimately the Indianfarm-
ershadto depend only onimported fertilizers;

17. Ali the villages including hamlet vil-
lages mustbe electrified duringthe Eighth Plan

penod;

18. Fifty per cent of the seats in profes-
sional colleges mustbe earmarkedtorthe ac-
tual cultivators, landless, labourers and rural
arlisans who actually stay in the village by

providing res_ervalion to each category by
amending the Constitution;

13. The subsidy component mustbe re-
stored to boost agriculture to meet out the
domestic needs by 2000,; AD;

20. National Agricultural Policy mustbe
announcedwithoutfurther delay,

,21.Majorirrigation projects costing more
than Rs. 1000 crores must be funded by the
Central Government;

22. The Dunkel draft should be rejected:

23. Theremunerative pricetothefarmers
mustbe given by taking abnormalincreasein
theinputcost;

24. Compulsory insurance scheme must
beintroducedforlandless agricultural labourers
by providingfifty per cent premium amount by
the Government of India; and

25. The Export Promotion Councilmustbe
headed by afarmer Whois committed to the
tarmer'scommunity. These are the demands|
am placingbefore the House foritconsideration
andultimately through vou, | appealtothe Cen-
tral Government to look into this matter. Andif
these demands are really genuine demands to
helpthetarmingcommunity, letthemtake some
stepsto seethatthese demandsarefulfilled by
the completion of the second year, that is, by
June 19.|donotthink ther. - ibe any danger
tothis Govermmentbefore 12th June because
oneof myfnends hasalready declaredthatifthe
fertilizer rates are going to be reduced, we may
think of helping and saving this Government. |
haveitatthat stage.

Iwillnextgoto some details of theseissues -
of structural reforms. | wil' go oneby onetothe
25demands. Whateverlittle contributionlcan
maketo enlightenthe House and alsoto make
this Govermenttorealise where wewentwrong,
| will try to give my views on the structural
reforms.

TheCentral Goveriment claimtor remov-
ing all shackles thrcu + the new Economic
Policy, marketeconic . .beralisation, deli-
censing, amendment ic o MRTP Actetc. But
they have doneitonly -+ 1heindustrial sector.
Some ofthose people i . v« beenreallyenjoying
the benefitforthe lastceven Five YearPlans, in
the last 47 years after indepegndence. Butall
these structural retorms or the economic re-
forms orthe export policy changes orwhatever
it maybe, itis only havino aneye towards those
people, andthese changes havebeenmadefor
these people. |wouldlike to ask this Govern-
mentwhat are the types of structural reforms
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they have thought overfor thése farmingcom-
munity. Youareamendingthe MRTP Act. The
ind us.trialists canmake any amount of invest-
ment, industrialists can make any amount of
profit. So, thereis no restriction forthese people.
Unfortunately, forthe people who come fromthe
rural areas orthe people who are actually the
tillers of the soil, they have got all restrictions.
They cannot holdthe landmore thantenacres
orwhateveritmaybe. Land Reforms Acthas
beenimplemented and in some States there
maybealittle bitof lapses. | do notwanttoenter
intothat controversy atthis stage.

There is no ceiling on income so far as
these oppressedsections are concemed. There
isnoincome ceiling as well as ceilingon urban
land orthe urban property. ltisjustaneye wash.
But you have enforced ceiling or agriculture
property because they are not the organised
people, theycannotthroughthe so-called repre-
sentatives who come before this House where
they expect whatthese friends are goingto do
something. Thatis what they are expecting
sittinginthe comer ofthecountry. Thisisthe real
position. | amonlyjust narrating howthings are
movinginthis Governmentandinwhatdirection
the Governmentis going.

Aboutlendingalso, Iwouldliketomake a
mention. Farmers havetogofrom pillertopost.
Various types offinancialinstitutionshave been
createdforfinancingthe farmers. Butto what
extentare we goingto give thefinancial assis-
tance? We haveincludedthe agricultural sector
as apriority sector. Only 15percentofthebank
deposit is going towards the farmingcommu-
nity. The agricultural sector contributes about
32 percentofthe GDP whereasthe loanorthe
bank advance is only 15 per cent for this so-
called priority sector. Sofaras industrial sector
isconcemed, itcomprises of only 18 percentof
the population and their contributionin terms of
GDPis hardly 26 or 27 percent. They will get
about40percentofthebankloan. |amjustgiving
acomparative figure. Again, eventogetthis 15
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percent, hehasto gotolanddevelopmentbank,
central cooperative bank, rural cooperative bank,
commercial bank and so on. He hasto goto
various types of banks. Hehasto againgreese
the palm at various levels starting from village
accountant, BDO, bank manager and so on.
Withthis 47 years of expernience, thatsome of the
Membersinthe Cabinet have, eventhe Prime
Minister himself is there in this House for 30
years, with this vast and rich knowledge and
experience can he notfind outa solutionto the
problems of the farming community like creat-
ing a single window agency for the so-called
farmers. Itthe industrialistcomesinfirstclass
suits, tie, brief cases and soon. And afarmer
cannot come to a Minister in such a well-
dressedmannerbecause andif he sits onthe
chairinthe office ofthe Prime Minister, the chair
willbecome alittle spoiled. Thatisthe situation
of the country, whoever may be the Prime
Minister, | amnotbothered about it. Canwe not
getasinglewindow agency system? Thisisthe
ironytoday. If you give apassbook cumacredit
cardyoucan,inthat pass book cum creditcard,
enterthe property which he holds and the market
value of the property, outof marketvalue, 50 per
centofloan orwhateverit may beis his eligibility
which he canbe mentionedin the third column,
inthe fourthcolumntheloanhecandrawandthe
balance amountcanbe entered. Wheneverhe
wants loan, entry shouldbe made. Only one or
two such legislative measures shouldbetaken.
Thatis for the purpose of loans drawn by the
farmers onthe creditcardshould be entered as
charged. Unlesshegetsaclearancecertificate
fromthe competentauthority, heis not entitied
to mortgage orsell hisland. Thatis onelegis-
lation which shouldbe broughtabout.

The secondthingis, whateverloanheis
goingto get by producing that creditcardthat
amountshould notbe misused. Tothatextent,
we must make certain legislations to prevent
these misuse of loan or he may transfer the
property to plug thatloophole you canbringthe
legislation. Itis notsodifficult. Anyfarmerwho
purchasesaland, whateveristhe type ofloan
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whetheritisforasugarcanemillsorelse, hecan
go tothe bank and produce the credit card to
showthathe has gotthe provision. The Govemn-
menthas giventheindication about his borrow-
ing capacity limits. What has happenedtoit.
Canwe notdothatmuch? Isit sodifficult? |am
only giving certainimportant views for the con-
sideration of the Government. Whatis the rate
of interest that we are going to charge on the
employee forhouse loan advance, for car pur-
chase? Theyhavetoserve, theyhave toimple-
ment yourpolicies which are goingtobe framed
sitting in this august House. They have to
implernentit. So, whatis the rate of interest that
youare goingtochargefor the loanthatyou are
going to advance to purchase a car or to
purchase ahouse orto constructahouse? Is
iteightornine percent? Why do younotapply
the same principleinthecase offarmers? Why
thisdiscnmination ? Forthe promoterswho are
going to expert, how much are you going to
charge? !siteightor mine percent? May lask
you a straight question? Why not these poor
people be giventhisloan atthe rate of nine per
cent? Thereisnomind, thereisnowill. Youwant
onlytheirvotes. Thisisonlyalipsympathy. You
goon foolingthem, exploiting theirignorance.
Thatis zllwhatlcansay. Andwilltell you, now-
'a-days, the youngs#ersinthe villages who are
unemployed graduates, unemployededucated
people, they have already started rethinking
aboutthe credibility of the political parties and
about their political leader. Beware of these
things. ltisnososimple. inthename of Madam
Gandhi, they might have cometo power; inthe
name of Rajiv Gandhi, they might have cometo
power. Afterthe assassinationofMadam Gandhi,
they might have come to power with sympathy
votes, afterthe assassination of Rajiv Gandhi,
they mighthave cometopower. Butletmewam
youthat here afterwards, the death of any poiiti-
calleader will not be goingto create any sym-
Paihy. Mindit, you havetoprovethatyouare for
this neglected society, unorganised society.
Otherwise, they willbecome your own number
one enemies andthey willdestroy you. Remem-
berthese words. Youcannot goonfooling them,
yaucannot go on exploiting them.
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Ihave already told you thatthe guantum of
loan must be increased from 15 percentto at
least 30 percent. 70 per cent of the people who
arereallydependentonagriculture, whether he
isaruralartisanorwhateverhemaybe. Canyou
notincrease itby another 15 percent? would
like to ask youthis question. Please, for God's
sake, donottakeitlightly. Thethings arenotso
simple. lam alsoin public life for the past 30-
35yearsand| know whatthe ground reality is.
Youcannot, here afterwards, take itsolightly.

What is the trade policy on agriculture
today? Last year, the cotlon that has been
producedisabout 119lakhbales. Andthis year,
it may be about 124 lakh bales. What is the
quantum of exportthat hasbeen made? Last
year itwas 0.77lakhbalesandthis yearwehave
exported about4.26 lakh bales. Why? Even
loday. the exportortheimport®illbe dictated by
the sc-called industrialists-the Textile Mill
Owners. What is the domestic consumption of
the cotton? It may be about 111 lakhbales. If
I am wrong, you try to rectify me and tell me
where lwentwrong. Ourinternalconsumption
inallthese textile mills will notbe morethan 111
lakh bales. Whenyou have produced 124 lakh
bales of cotton, why have you not allowedthem
to exportit, why have youputthe restrictions and
for whose benefit? Is it for the benefit of the
growers orforthe benefitofthe factory owners,
to whomyou areindebtedforsomereascnorthe
other? |donotwantto enterinto thesethings.

Karnataka, as your goodself knows, isa
majorcotton producingarea. There, whatthis
Cotton Corporationof Indiais doing? Thereis so
much of agitation there. These organisations
are justlike white elephants. What are these
organisations meantfor? In Karnataka, your
pany Fresident alsowentihere, ihree people
diedinfiring. When|wentthere and asked the
CottonCorporationof india's agentor represen-
tative, they saythatthe, have nomachinery,
they have nofunds andthey have nothing. Sa,
they cannot purchase anything. This is the
answerthatwe canexpect. the poorfanmercan
expect from an agency which hasbeencreated
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by this very same House or by the Central
Govemment to go tothe rescue of thefarmers
when adistress sale isgoingtotake place. Last
year, the cottonrate was Rs. 1,800 per quintal
andthis yearitgoes downtoRs. 900-1,000. Are
- wenot rallyinterestedin this community, in this
section society? |am honestlytelling this. Our
. hon. Minister of State for Agriculture may equally
interested. But, unfortunately, there are various
.shackles. What | sayis thatthese schackles
have to be removed. So faras this industrial
. sectoris concemed, those shackles have not
beenremoved.

i do not want to unnecessarily waste the
time ofthe House. Normally, |donbtwaste the

time of the House. Even in Question Hour,

whatever questions that | frame they will not
comeinBallot. They will notcomeduetomybad
luck. The Ballotis one of the testing yards for our
luck. Thatis why, normally, Idonotspeak. lam
abackbencher. So, youmay please pemitme
tospeakfor some moretime.

With regard to silk, whatis the state of the
sericulture growers today?

I think he is dealing with commerce for-
merly. do notknow aboutthe newarangement.

Where is the need for us toimport sik from
China? Chinawantedto uttimatety control the
silk market. Letmebe very plain. They wantto
destroy the sericulture growersin Indiaandthen
subsequently they want to control the entire
market. This is the trade secrecy. Today.
because it is cheap, we are getting that and
showing to the country that we have brought
down the silk sarirates, the fertilizer rate efc.

When | gotothe nextitem, then Iwilltell youhow

you have broughtdown these rates. When they
have permitted to import goid, all of sudden,
everybody startedteliing thatthe gold rate has
come dowr: Even village ladies, they started
purchasing gold for their mangal sutra. What
has happened now? All of asudden, itspurtup.
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Youcannotfoolthis House. Letmebeveryplain

onthis. Please stop this. Theimportingof silk
from China wili be at the cost of the Indian

sericulture growers. Kamataka itselfis produc-

ing80percentofthesilk. Yourgoodsaelf knows

aboutit. Today, they are onthestreets. Why'the

Govemmentis socallous, indifferent? Forwhat

purposs, the Govemmentis going toimportthis

sitkfrom China? Onceforall, you must deciare

inthis House that you are notgoingto import silk

from China for the sake of the sericulture farm-

ers.

MR.DEPUTY SPEAKER: Therewasalso
adelegation from Karatakawhich hadmetthe
commerce Ministry people.

SHRIH.D. DEVEGOWDA: Yes, Sir. An
allparty delegation went there. | do notknowbut
I readitinthe newspapers that the Government
of india did not show proper courtesy. Thatwas
aPress report. | do not know aboutit because
Iwasnotinthe spotwhentheincidenttookplace.

in Haryana, they will grow only two lakh
tonnes of potatoes, whereas Kamatakais pro-
ducing seven lakhtonnes. Butthe number of
cold storage facilities in Karnataka is hardly
eighty, whereas in Haryanawhich s producing
only two lakh tonnes of potat.es, they have got
129cold storage tacilities. | am notgoingtothink
interms of this part of the country orthat part of
the country. Every part of the country should
equally prosper. We areinterestedinthe weltare
of thecountry. Nobody shouldbe treatedin a
step-motherly manner. | am just mentioning
how Kamatakais treated differently sofarasthis
issueis concemed. Thisis one aspect.

With regardto grapes, the Youth and Par-
liamentary Affairs Minister from Maharashtra
who was here sometime back andwho has gope
just now Let Maharastra friend should not
mistake the same type of graps are being pro-
ducedin Bijapur, Bagalkot, Beigaum, Gubarga
and Raichur. Fifteen thousand Five hundred
tonnes of grapes Maharashtrawas able to export
lastyearand poor Kamataka farmers, who have
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novoice andthey suffered. Mr. Chandra Prabha
Was Sister, yourvoice should notbe inthe party
meetings only, yourvoice shouldbe heard here
also. Youmustbe more vocal here. Youhave
become already the Chairman of a Standing
Committee and you shouid not bothered about
furtherprospects. Atthe time of voting, youmay
voteinfavour of your party. Shri Sidnalis one
of the seniomost Members. We must be more
vocal. Otherwise we will notbe heard.-Unless
wecry, the Government s not goingto bother
about Kamataka. | only cited thesetwo issues.

About the importsf fertilizer, three days
back our Finance Minister was saying that DAP
rate has come down. It will come down; but at
what cost? Whatis the burden on the foreign
exchangethattoo yeuhaveeamedby getingthe
loan? Yesterday also he has gone with his team
togettheloan. Heavenis going to be brought
-down to the earth only forthe sake of ndustrialist
and notforthe sake of agricultural sector; they
have to remain where they are; thatis their fate.

Almost ali the factories, whether DAF or
othar type of tertilizer, have come to a stage of
total iquidation. So many people are searching
foraparty to dispose of the factory, but nobody
istheretotakeit. The great NRI ShriMallyatook
the Mangalore Chemicals and Fentilizers; | do
notwanttogointothe details. Today the situation
that is prevailing on account of the import of
some of these fertilizers may havetemporary
impact and it will be an artificial benefitto the
farming community. After two or three years
theywill dictate terms. Notonly we have tospent
money for bringing fertilizer, but also there will
befallinfood production. OtherthanManmohan
Singhii, | have gone through the articles of so
many experts. No doctor will have a similar
opinioninsotaras the diagnosis is concemed.
As perthe Government estimates, about23.76
crores of indians, representing 29.9 per cent of
Of these, 19.59 crores are living in the rural
areaswhile 4.17 crores are inthe urban areas.
Alithese data are there; | do not want to repeat
them. -

. Thenextthingis, according tothe bank, the
poor remained highly vuinerable and maybe
adversely affected by the number of compo-
nents essentialto the reformpackage. Thisis
not going to be accepted by Shri Manmohan
Singh because his approach is different; he is
full of thoughts; he has served the World Bank;
he has served a finance Secretary, he has
servedas Financial Adviser. | am an ordinary
farmer, nota Khulak. Hereinthe northem beit
Late Chaudhary Charan Singhwasbrandedas
akhulak, acaste leader. |maybebrandedas
acaste leader; but | am not bothered. ltisto
destroy a personwho isgoingto fight the cause -
ofthefarmers. | have sufficiently experienced
the difficulty of the media destroying a person
who is going to fight for the neglected class.

| have to touch one or two other points.
Three days backinMadras edition of The Finan-
cial Express the Wold Bank report was pub-
lished from Washington. What is the actual
situation? In Argentina, Brazil, India and Mexdco
lessthan 3 percent of the domestic price isthe
subsidy component whereas in East European
countries 49 per cent of the domestic price and
84 billion dollars isthe subsidy. InUSA itis 30
per cent of the domestic price and 35 billion
dollars. These are the masters who want to
preach and advise us notto give subsidy, which
is going to help the nchfarmers. So youwantto
act in accordance with you maters’ direction
only to getatemporary financial help. Itell you,
they will not leave you; they are going to ulti-
mately destroy the nations’s economy. You
rememberthese words,

15.00hrs.

(SHRIMATIMALINIBHATTACHARYA inthe
Chair)

Madam Chair person, | make an humble
appeal to youto give me alittie time. Sofaras
crépinsuranceisconcemad, itis at deadiock for
thelast 15to 20years. Whatis they type of crop
insurance you are goingtointroduce? Alithese
years here and there was something no trial
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basis. Why notwe evolve a policy? Whether it
is dry area or wet area, for the actual cost of
cultivation including the cost of input and the
labour cost, plus 20 per cent return; for that
amountcanyou not have the insurance? Can
younotinsurethe crop? Whateveritis, whether
dry crop orwetcrop, canyounot bringa policy
whichis goingto help the farmingcommunity as
awhole? Pleaseapply yourmindinsofarasthis
cropinsurance isconcerned.

Madam, youarefightingforthe cause of the
labourclass who is one of the organised sec-
tions ofthe society. Sofarasthelandiesslabour
in the rural area is concerned, they are not
organised. Yourgoodselfalso knowsit; your
partyis trying to organise them. Butunfortu-
nateiy we are notableto succeedinorganising
these 29 per cent landless labours who are
spreadover various villagesin the country. This
isthe presentsituation.

Canwenotintroduceavoluntaryinsurance
schemecracompulsoryinsurance scheme for
them? We are giving providentfund forthese
working class. 50 per cent is borne by the
management and 50 per centby the workers.
Like that 50 per cent of the premium on the
insurance should be paidby the labourand 50
per cent by the Government . Can we not
introduce a scheme called Voluntary Insurance
Scheme or Compulsory Insurance Scheme for
the agricultural landless labourers? Is it not
possibleto sethattheir condition isimproved?
You should apply your mind towards this ne-
glected section.

Aboutirrigation, three days back cn Sardar
SarovarProject there was a statement. Unfor-
tunately | see Agriculture is bifurcated. For
Irrigation thereis one Minister, for Cocperative
there is another Minister, for Fertilizerthereis
athird Minister. Late ShriJagjivan Ramwas
holdingthe entrie portfolio. Anyway, itis upto
the leader: itis his prerogative.
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Iwould like to say onty one word of caution.
Unless youfully utilise whateverwateris avail-
ablewhich can be used economically, thattoo
in atime-bound programme | will tell you that
agriculture will not be a remunerative profes-
sion. Because itis subjected to various types
of havocs in this country. You must at least
make announcement thatany project costing
more than one thousand crore rupees willbe
fundedbythe Central Governmentin additionto
the State Government. They should be shared;
whether ttis 50-50 or 60-40ratio, whatevermay
betheratio; the Government of indiamust also
involveitselfinfunding these projects.

| went to USA and went through various
irrigation projects. The Federal Governinent,
the Provincial Government, Financial Institu- -
tions, various agencies fund a project. Ulti-
mately they will recover the money in such a
manner as the =ituation is prevailing in that
country. ldonoi wanttc gointethe details of all
thesethings.

Thatiswhylam sayingthis. Now, sincethe
World Bank has backed out, whatever may be
the reason. the Governmentof India has now
takenadecisiontcdoitalongwiththe three Siate
Governments. Itis awelcome decision. Like
that, |wouldliketo askthis. The Karnataka State
Legislature has passed an unanimous resolu-
tionto fund the UpperKamataka Proiectwhich
has been cleared by the Govermment of India.
Thereis noproblemaboutthat. Yourownpary
has passed an unanimous resolution; itisnot my
party, my party was there for hardly five years.
Kamataka has stood with Congress, whetherit
is divided Congress or undivided Congress. In
the lastten general elections, Karnataka has
stoodwith these people; andthey have passed
an unanimous resoiution to fund the Upper
Krishna Project which was clearedbythe Cen-
tral Govemment. But, nobody bothers now. At
the time of voting they wili come because
Karnatakain their vote bank. But, nowithas
shaken. Now, ithas shakenand you musibe
careful. Risnotsoeasy. So,|onlyappealtothe
Govemment.
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ShriShuklais veryclever; he did notwant
this Demandto be discussed. |knowhowheis

handling. Atthe appropriate time, I will say what

Iwanttosay.

About seaerosion, we have submitted a
projectfor Rs. 150 crores andnotforone rupee.
Thisisthefate of Kamataka. Keralafriends are
here; how much moneythey havegot, |know. |
am not jealous; but, | do not know what has
Karnataka done. Kamnataka's biggest mistake
was sending you people here with blind belief
thatyou are goingto help them. Please make
note of these words.

Lastly, itisnota question of confrontation.
Idonotwantany unnecessary confrontationwith
the Government, But, Iwouldliketo saythese
words. Before, lannounce my nextprogramme,
ifthis Govemmentis not goingtotake decisions
onthe demands which | have placed beforethis
House- through this House, tothe Central Gov-
ernment- | wiill give a callto the farmers of this
country. Irrespective oftheircaste andreligion,
tohave a peacefuldemonstration, whetheritis
the case ofinterestorcreationof abank orsingle
window agency, like this, | have placed 25
demands. lfthis Govemmentis notgoingtotake
steps toimplement some of these decisions
before 19thof June 1993, when you aregoing to
complete yourtwo yearterm, [ will give acall
as a smallfarmers, as a representative of the
farmingcommunity, tothe farmers of ks nation.

There are some representatives, | know,

. who say that Dunkel Draftis very goodand we
must acceptit. Thereis ademonstrationand
counter-demonstration. Madam Chairman, your
goodselfhasargued hereastohowitis going
toharm the farming community. | heard your
speech. | was so enamoured to hear your
speech. Youhave advanced yourargumentas
tohowitis going to destroy the farming commu-
nity. But, outside, one of the farming community

leaders say thatitis goingto help the farming

community and we must accept the Dunkel
proposals. Iwilltellyouonething. InKamataka,
after June 19th, ifthese demands are notgoing

tobe lookedinto seriously by the Government
of India, I will take some decision; we will start
peaceful agitation. Itwillstart from karmataka;
we are goingto picket all Central Government
Offices; we will start our struggle.

Withthese words, |l wamthe Govemment;
letthem nottakeitlightly; letthemnot think that
Devegowda’sis the only lone voice, whatcan
he do? , the Election Commission has de-
recongnisedthe party, thereis no symbol, what
canhedo?, heisalone man. But, | know that
there are thousands of Devegowdas in
kamaataka; there are lakhs of Devegowdasin
Karnataka. Rememberthese words. We will
prove, how it is going to have an effect in the
whole electoral systeminthe comingelections,
ifthey are goingto ignore the demands which |
am going to place before this House for consid-
eration. ’

~ Withthis warning, | would like to conclude.
Thank youvery much. -

SHRIAVENKATAREDDY (Anantapur) :
Madam Chairman, | support the Demands for
Grants of the Ministry of Agriculture.

Duringthe last 45 years, the country has
made tremendous progress inthefield of agri-
culture and irrigation. The first Prime Minister
of ourcountrylate ShriJawaharlal Nehru has
given top priority to agriculture and it was his
endeavortomake the country seif-refiant, inthe
matter of foodgrains. ltwasforthis reasonthat
several dams and several projects were set.up
inthecountry.

Dueto the efforts of the Congress Govemn-
ment, today our country is self-reliant in the
matter of foodgrains. You are aware thatthe
tarmeristhe backbone ofthe country. But, he
his neglectedbyboththe State and the Central
Govemments regarding remunerative prices. It
istrue thatthe farmerhas no associationortrade
union spirt; andagnicultural sectorinunorganised
sector . The position of the farmer is very
miserable; anditis true thatfarmeris bornin
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deb, lives in debt and diesindebt. The Govem-
ment has withdrawn the subsidy facility on
fertikizers, pesticides andthe Govemnment has
also removed the controls.

The prices of fertilizers and pesticides
have gone up abnormally; and the-cost of labour
andcultivational costs have also gone up abnor-
mally. The price of groundnut has fallen down
~ toRs. 7000r Rs. 750from Rs. 1200 or Rs. 1300,
theprice of sunflower has fallen down to Rs. 800
from Rs. 1000/- the price of cotton has alsofallen
downto Rs.800and Rs.950fromRs.1500. The
farmers are finding it very difficult to dispose of
their stocks even at the prevailing price andthe
crop producedis lyingforwant of purchase atthe
remunerative price.

Therefore, thefarmers are very much agi-
tated; and they held dhamas and hartals in
Anandapur District. Farmers have borrowed
loan from banks and moneylenders who are
putting a lot of pressure on farmers for the
repaymentofloans. |leamt Ireliablythat they are
goingto commit suicide in order to getover the
difficuity whenthey are unabletobearthe situ-
ation.

| understand that APC fixes the prices,
support prices for agricultural commodities. |
think that the APC Members have no knowledge
of agriculture and’ agricultural commodities.
APC has fixed the support price of groundnut at
Rs. 750 per quintal and sunflower at Rs. 800 per
quintal. The cost of production of groundnutis
double than the cost of sunflower sees, whereas
the APC has fixedthe support price of sunflower
at Rs.800 per quintal, much more than the
groundnui seeds whichshows theirignorance of
this. R clearty shows thatthey donothave any
idea aboutthe cost of production of each crop.
Govemmentis collecting thousands of crores of
rupees on the agricultural commodities towards
Centrai Sales Taxand State Sales Taxwhereas
the contribution of the Govemmenttowards the
farmer is negligible comparedtothe services
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that are being rendered by the Govemment
towards the industrial sector, public undertak-
ing, welfare scheme, etc. Unless the Govern-
ment takes proper measurestosafeguardthe
interestof farmers, there is every possibility that
production of agricultural commodities will
steeply fall down which will have animpacton
the consumers' price and Government's
economyin the near future.

Thereis every needfortheintervention of
the Govemment. The Governmentshouldpur- *
chasesunflower, groundnutand cotton through
NAFED, NDDB and NCDC. The remunerative
price of Rs.1200 for groundnut, Rs. 1000 for
sunflower and Rs. 1500 for cotton should be
announced. Inthis regard alongwith some other
Membersif Parliament met hon. Agriculture
Minister and also the Prime Minister and ex-
plainedthe situation. | hope andtrustthe Gov-
emment willdo justiceto the farmers.

[Translation)

SHRIRAMPUJAN PATEL (Phulpur): Mr.
Chairman, Sir,|am grateful thatyouhave given
me opportunity tc express my views on the
Budget, particularly relating to the Ministry of
Agriculture. Whenthe hon. Ministerof Finance
presentedthe Budget he stated thatfarmersaie
the backbone of this country and that India is
predominantty an agriculturaicountry andfanm-
ershavestrengthenedthe economy, butgrants
forthe development of agriculture are someager
that onefeels anguished. Madam, B0 percent
ofthe populationlivesinvillages andeventoday
their primary occupationis agncutture. Through
you, lwouldiiketodraw the attention ofthe House
towards the steps taken by the Government
which are detrimentaltotheinterests of farmers
andagncultural workers. In 1992-93 Budgetthe
Govemmentallocated Rs. 2099croresfor agri-
cutture andthis yearthe Minister of Finance has
allocated Rs. 2436 crores for this purpose.
Although it appears thatthe allocation has been
increasedbutinfact percentage-wise the alloca-
tion is less as comparedto last year. Madam,
the Minister of Agriculture is himseHl afarmer.
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~ Idonotknow whether he is satisfied with this
allocation, but it is essential for him to under-
stand allthese factors. Only 452 lakh hectares
oflandisimgated outof 1847 lakh hectares. The
remaining 1395 lakh hectares is unirrigated.
Farmertoils hardin the fields but eventhen he
is unableto gettwosquare mealsaday. We have
to give thought to it. Even then many of our
agricultural scientisits say that faarmers are
leading acomfortablelife. | feelthat the people
who wantto converttheirblack moneyinto white
say thattaxes shouldbe imposed on agricultural
income.

Madam, | dare say thereis nofarmer who
can earmn Rs. 60,000 from one bigha of land.
Agriculiureis notthat profitable. Apersonwho
says this, does not know znything about
agriculutre.

Madam Chaiman, fzrmers should get
quality fertilizers irrigation facility and quality
seeds and pesticides if agriculutre has to
progress. Theimigiation faciiities provided by
the Government are insufficient. The means of
irngation are canals, wells, nvers andtubewells.
Tubewells do notwork because of erratic power
supply. Consequently, irrigation suffersandso
does agriculture. Thecanals do nothave proper
watersupply. Whenthe crops are abouttobe
harvested, then water flows in the canals.

1would request the Minister of Agricuiture
totake up the matter with the Minister of Water
Resources in order to ensure the availability
ofwater supply in canals and electricity for
tubewells on priority basis.

The rain water is not properly utilised be-
cause the farmers do not construct ponds and
Govemmentalso does not pay any attentionto
it. The money given for construction of nondsis
not peroperly utilsed. |would ike thatthe grants
for construction of ponds should directly given
tothefarmers.

The hon. Minister of Water Resources
hails from Madhya Pradesh. | think this step

should be taken in Madhya Pradesh bacause ot

of land is lying unutilised there. If ponds are

constructed, the receding water level couldbe -
checked.

There are many dicrepancies inthe sys-
tem for giving loans forirrigation. | have drawn
the attention of the House to this matter previ-
ously also. Inthe case ofloan fortubewell the
cheques are given and then a slipisissued that
the equipment should be bought from a said
shop. Inthe open marketthe tubewell which
costs Rs. 10,000is available atthatshopat Rs.
13,000. InU.P.,chequesaresissuedinthename
of the shopokeeper. Thisway orthatway the
same situationarises. | would like to submit that
loan shouldbe given straight way tothefarmer.

Atubewell can be installed at the cost of
Rs.30,000. The Govemmentgives aloan of just
Rs. 15,000 andlotof objections are raised before
itis sanctioned. The farmers sufferbecause of
corruption. ‘| would like to submit that ther
Minister of Finance should discuss the matter
sothatthe mediators are removed andfarmers
gettheloan.

if anybody wantto but a truck he has to filt
aformworth Rs. 100andhe can easiy getaloan
of Rs.fourlakh. Butif a tractor has to be bought
then fifty per cent of the loan is to be deposited
as registration fee.

Agricuiture Cost and Prices Commission
decides the supportprices keepingin view the
costof production. woulkd like that Agricultural
scientisits and farmers should also be associ-
ated with the Commission so that the reality
comesto light. The cost of the produce should
be fixed atperwith that of agriculutre tarms. But
itis unfortunate that this factor is not taken into
consideration. When procurement from the
farmer s tobe done the supportprice is Rs.330
per quintal but when the Government has to
import foodgrains, the Government is ready to
pay evenRs. 526. itisanirony that Government
is not ready to pay the.actual price to thetarmers
of the country. If the situation continues, foreign
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countries wouldbecome economically stronger

while the farmers of our country would beina
deplorable financial condition.

Inpoint 14 ofthe Budgetspeechithas been
mentioned thatitisthe poiicy of Government not

to place administrative restrictions onthe Gov- .

ernments of agricultural products within the
country. Farmers must getthe benefit of the
market price of commodities. The hon. Prime
Minister has assured that movement of
foodgrains would not be restricted. 1tookupthe
matter with the Minster of Food also. Healso
statedthat norestriction hasbeenimposedon
the movementof foodgrains butin practice the
contrary is happening. Even today, they be-
come the victims of food-inspectors and police.
They harass the smalltraders. Theyexempt
those who bribe them. The Government should
immediately inform ail the district officers that
asapolicy nobody is harassed. If someoneis
caught indulging in harassment his services
shouldbe terminated. Only thenthe interests of
thefarmers canbe safeguateded.

Madam, farmer can produce paddybuthe
has norightto processthat. Ifheinstals huller
heischallaned. Thislegislationiswrong. Ifa
farmerproduces somethinghe musthave the
rightto process that. -

This problemis not yet solved. The Najor
of the militantforce is still there. Itis cllaimedthat
heis maintainingin Bangladesh and otherar-
eas.

Iwould like todraw your attention towards
a special report. A study by Marketing and
Business Associated reveals thatthough the
country produces four crores tonnes of veg-
etables andtwo crore eighty lakhtonnes of fruits
every year only ten per cent of the total is
processed Most of the vegetables rot here
whereas 70% of the vegetables produced in
foreign countries are processed. Thereis ur-
gencytopay attentiontowardsthis otherwise all
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tarmers will lag behind. The Government al-
ways makes loudclaims butthereis a difference
inwhatit preaches and whatitpractices. The
study reveals that vegetables worth Rs. 3000
crore rot every year. Governmentshould pay
attentiontowardsit.

Atpresent, the production of potatoesis
veryimportantforthe country. In 1930-91 atotal
of 15205.6tonnes of potatoes were produced.
Only 60to 70 percent of the total production was
consumed. Thatmeans aboutthirty percent got
rot. The Govemmentdoesnothaveanystorage
facility forit. | wouldlike to submitthat potatoes
should be exported andfarmers shouldbe ben-
efitedthrough food-processing.

The Government is aware that in
Farukhabad and Allahabad the production of
potatoesis maximum but nofood processing
plant has been opened there. | would like to
submitthata surveyshouldbe conductedthere.
Mahatma Gandhiwantedto opencottageindus-
tries in villagers. It would provide ample em-
ployment opportunities forthe people andthe
people would be benefited. Proper attention
must be paid in this direction.

Iwouldliketodrawthe attention ofthe hon.
Ministertowards anurgentmatter. The Govern-
ment has withdrawn subsidy from fertilisers. As
aresultthefarmers have alsoreducedtheause
offertilisers. Even the Government has admit-
ted this. The Government stated in reply to
understandquestion No. 6267 dated21.4.93that
the sale of Ammonium phosohate and Muriate
of Potash declined by 30% and 55% respec-
tivelyduring Rabi 1992-93 as comparedto Rabi
1991-92duetodecontrolandconsequentrisein
theirprices.” itwasfurtheraddedthat “adverse
impactonthe production of foodgrains during
Rabi 1992-93 has notbeenfelt”.

MR, CHAIRMAN: Doyouwanttosaysome-
thing more on this subject?

SHRIRAM PUJAN PATEL: Yes, Sir. still
Ihave a lotto say.

MR. CHAIRMAN: Now, the discussionwill
start onthe Private Member's Business. You
willbe given achance tocomplete your points
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whenthediscussion starts.
[English]

THEMINISTEROF STATE OF THEMIN-
ISTRY OF AGRICULTURE (SHRI ARVIND
NETAM): Willthe discussion onthe Demands
for Grants relating to the Ministry of Agriculture
continue after Prime Minister's Business is
over?

MR. CHAIRMAN: I don'tthink.
15.31hrs
[English]

COMMITTEE ON PRIVATEMEMBERS’
BILLSAND RESOLUTIONS

Twentieth Report

SHRIP P.KALIAPERUMAL (Cuddalore):
Ibegtomove:

“That the House do agrze with the
Twentieth Reportofthe Committeeon
Private Members’ Bills and Resolu-
tions presentedto the House onthe
28th April. 1993".

MR.CHAIBMAN: The questionis:
“That this House do agree with the
Twentieth Report of the Committezon
Private Members' Bills and Resolu-
tions presentedto the House onthe
28th Apnl, 1993".
The miotion was adopted
15.32hrs
RESOLUTION RE: CREATION OF NEW
STATESOFUTTARANCHALAND
VAMNANCHAL
[Engiish]

MR. CHAIRMAN: Maj. Gen. (Retd).

Bhuwan Chandra Khanduriwas onhislegslast -

time. Nine minutes are ieft out of thetime allotted
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tothis Resolution.

SHRI RAJVEER SINGH (Aonla): You

* extendthetime by tvvo hours more.

MR. CHAIRMAN: Isit the pleasure cfthe
House that the time for this Resolution be ex-

* tendedbytwo hours more?

SEVERALHON.MEMBERS: Yes.

MR. CHAIRMAN. So, the time for this
Resolution has been extended by two more
hours. Now youcan start speaking.

[ Transiation)

MaJ.GEN.(RETD).BHUWANCHANDRA
KHANDURI (Garhwal): Mr. Chairman, Sir, on
19th March. 1993. Ihadstarted discussionon he
creation of separate States of Uttaranchat and
Vananchal.lhadspokenonatewpoints onithat
day.lamrepeatingthem briefly. |hadstatedas
towhy creation of Uttanchal and Vananchaiis
necessary and as to what are the problem of
Uttaranchal. | had expressedindetail thatthe
mainpreblem of the regioncame tc a standstill
inthe absence of a separate State. lhad also
statedthatcreation of separate State is neces- -
sary because ofits topographical reason. Its
climatic. cultural, economic and social condi-
tionaredifferentfromthe plains. lf yougothrough
map of India you willfind that separate states
have been createdforallthe time border areas
from Kashmirto the extreme 2ast. A separate
state has notyetbeencreatedfrothese 8 hilly
districts of Uttar Pradesh. Itbeinga border area
should alsobe developed asaseparate State.
Apropagandais often made that there willbe no
feasibility in Uttaranchal. In this regard | had
statedin detail thatthere are sufficient natural
resourcesinUttaranchal andthis new State will
definitely be viable. Today. | wouldliketo present
some other points before you. The firstpointis
astowhyaseparate Uttaranchal State shouldbe
created. Thelirstreasonisthat the people ofthe
region are suffering economically and politi-
callyinthe absence of aseparate State. lwould



